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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
38,04 Marg Civil Lines,Otd 1ed Building.Allahabad-21 100
EXCISE APPEAL BRANCTH

Daed: 10062416
T
Appedban as per address o table below
Respordont as per address in table below

Final Order No. A/70259/201 6-EX|DBT dated 01/06/2016
] amn directed 10 teansimit herewith a certified copy of order passed by the Tribunal wider section 35-C{1) ol the

Central Excise and Salt Act, 1944, A
“—"}%E:g’i—;mr

Applivition Appeal Namie and Address of Appellamt
T ECROSS2472009, BE2630/2009 R KANPUR
BAMISC023 12016, 117/7, Sarvodaya Nagar, Kanpur
208005,
Name and Address of
Respondent

GAIL INDIA LTI,
PATA DIBIAPUR, DISTT.
AURAYA. (LD,

rr

Copy o

JAdvocatefs) ! Consultani{sy SHV LEUMARAN AW
S, FANGPURA EXTENSION
LANWE RObAD, NEW DELHE

4 Bar Associntion, CESTAT, Delhi
5 Direcior Publications, Customs, Bxelse, 1P, Bstate, Delhi
& Mis Centax Publicntions Pyi, 1.4d., 1512-1, Bhishm Pitamah Marg, New Delhi-3

T Connpany Law [nstitute of India T'vt, Ltd, Ne.2 {old no.36), Yaithvaram Street, | Nagar, Chennei- 17

8l memann Allisd Senvice Byt Tid,, 59032, Wew [Qebok Rowd, Few Dalhi-1TOMHS

8 Easy Service Tax Online Dot Com Pyt Lid,, 4074, Iscon Mait, sutellite Koad, Ahmedabad-15

10 LAWCRUY Advisors vt Lid, AW House, t-8, Seotor-19, Favidabad 121003 {MHaryana)

11 TaxIndizOnline.com 1'vi. Ltd,, 2nd Floor, Yasant Arcade, Vasani Kunj, New Lelhi - 130070

12 Murk Professional Secvices Pyt L, 108, Everest Block, Aditya Enelave, Hyderubad - 38

13 The 1CFAD society, 52, Nagarjuna Hill, Punjeguita Hyderabad -300052

14 M!S Knowledpe Processing Pyt ltd {taxnmanagementindiz.com), FF- 13,1 Floor Cross River dMail CRED

Ground Near Karkardoona Couwrt,Delhi- f o832
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Asstl, Registrar






IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

MA-50231/186
& Ex. Appeal N0.2636/09 & CO-247/200%

Artsing out of CQfA No 100-ST/APPL/KNP/2009 dated 23,04, 2000
passed by Cormrnr. (Appeals) of Central Excise, Customs, Kanpur.

For approval and signaturo;

HON'BLE MR, ANIL CHOUDHARY, MEMBER (JUDICIALY .
HON'BLE ME. AMNIL G. SHAKKARWAR, MEMBER (TECHNICAL)

Lo —

1. wWhether Press Reporters may be allowed to Sea
the Crder for publication as per Bule 27 of the
CESTAT (frocedure] Ritdes, 19827 ¢ Ma

. Whether it should he reteased under Rule 27 of the
CESTAT (Procedure} Rules, 1982 for publicat|on
in any authoritatlve report or not? L Yes

]

3. Whether His Lordship wishes to see the fale copy
of the Ordery T Seen

4. Whether Order 15 by be dreclated to the Departmenta :
Authorltles? T Yo \i P’
4

\ II
Comnnissione of Cential Excise & 5. Tax, Kanpur
CAPPERLANTIS)

VERSUS
M/s Gail India Lkd.

RESPOMDENT {S)
APPEARANCE

Shri D, K. Deb, Asstt. Commer. {D.R.Y for the Department
Shri Kartikaya Narain, Advocaie for the Respondent {s)

CORAM!

HON'BLE MR, ANIL CHOUDRHARY, MEMBER (JUDICIAL)
HOMN'BLE MR. ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)

DATE OF HEARING & PRONOUNCEMENT

Cimal oroER WO, /O 25"‘}'!2 ol




2 Ex. Appeal No.2636/0%

Par Mr, Anil Choudhary :

Heard both sides. ﬂp[ﬁeai is disposed off as withdrawn, as
oraved in E/MLANG.50231/16, without entering into merits. M.A, anc

CO also stand disposed off.

-

— f/ - f‘“’:g 4’{‘ e

s oo
(ANIL G. SHAKKARWAR) (A.CHOUDHARY}
HEMBER {TECHNICAL) MEMBER (IUDICIAL}

[HEAN]




